IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH
XD HYDERABAD

OA.731/99 ' dt.14-3-2000
Be tween

M. Ramulu : Applicant
and

1. Govt. of India, reply

its Secretary '

Dept. of Personnel & Training
New Delhi

2. Union Public Service Commission
Rep. by its Under Secretary
New Delhi

3. Réilway Board, rep. by its
Director (Training)

New Delhi : Respondents

Counsel for the applicant t M, Surender Rao
Advocate

counsel for the respondents t V. Vinod Kumar
~CGSC

Coram

Hon. Mr. R. Rangarajan, Member (Admn.)

Hon. Mr. B.S. Jal Parameshwar, Member fJudl.)
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OA,.731/99 dt.14+3-2000

Order

Oral order (per Hon. Mr. R, Rangarajan, Member(Admn.)

Heard Mr. vasudeva Rao for Mr, M, Surender Rao for
the applicant and Ms. Mala for Mr. V. Vinod Kumar for the
respondents,
1. This OA is f£iled praying for the following relief: .
.to declare that the cancellation of the candidatere
of the applicant for Civil Services Examination 1998 by
proqee&ings of the UPSC dated 28-4-1999 as_illegql and
arbitrary and violation of Articles 14 and 16 of ghe
Constitution of India, for further declaration ﬁh;t thg
applicant is entitled to participate in the on go}ng
interviews (from 26-4-99 to 22-5-399) for Civil Services, 1998
and he i{s entitled to be appointed on the basis. of his per-
formance to one of the services.
2. When the OA was taken upﬁégzﬁlearned counsel for the
applicant submitted that he is instructed to withdraw .this
QA.
3. Hence, the OA is disposed of as withdrawn. 'No_costs.
0&“\Jl~____;__—€z’

(R. Rangarajan)

Member (Admn.)
T —
Dated 3 14 March, 2000 d
dictated in Open Court ﬁ”
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